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{b) it 0, the details with location thereol ?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COMUUNICATION (8HRI SUKH
RAM) (a)and (b) : No, Sir, the Govemmentdew
not propose 1o open any more Foreign Post
OfficesinMaharaghira forthe

Pulse Processing MilisinM.P.

8748 SHRI KHELANRAMJANGDE: Wil
the Ministerof FOOD PROCESSING INDUS-
TRIESbepleasedtostate:

{a)whetherpulss-mills have beensetupin
Madhya Pradeshforprocessmg of pulses;

(b)whatheradaquate provisions have been
made under National Puise-Development
Schemeforthis purpose; and

(c)itnot, tha efforts made buy theGovemn-
mentinthis regard?

THE MINISTER OF STATE OF THE
MIINISTRY OF FOOD PROCESSING INDUS-
TRIES (SHRITARUNGOGOI)

(a): Yes, Sir. Puise Milshavebesnsetup
inMadhya Pradeshfor processing of pulses.

(b)and(c): The National Puts Deveiop-
ment Projectis beingimplementedin 26 stales
includingMadhya Pradesh andUnionteritories
of Delhi & Goa. Underthis Scheme, farmers will
be entitied to get 50% of the cost as subsidy for
the purchase of Dal Processors subjectfo a
maximum of Rs. 4,000/- .Dunng 1993-94 a
provisionof Re. 6.70lakhs has been madeunder
hws scheme, outofwhich Govemment of india’s
share is Rs. 5.00{akh s. No proposals inthis
respact havebeenreceivedsolarandtherelore
nocomments onthe adequacy of this amount
canbeoliered.

Accommodationfor PAT Employees

6747. SHRICHHITUBHAICAMIT: Wilthe
Minister of COMMUNICATIONS bepieasadto
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state:

(a)thenumberof P&T quarters avaslabie
with the Governetmn as on Marcg, 31, 1983,

state andcategory-wise;

(b) the minsmum service required to be
completed by the Governemtn empioyee for
getting the aliotment of the Govemment
socomodation undersach category?

{c) the mimmum service require 10 be
completedbuy the Government empioyee for
gettingthealiobment of the Government accom-
modationunderaachcategory?

THEMINISTEROF STATEOF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM) -

{a)andb): informahon is beingcollected
and wilibelaxd on the Table of the House.

(c) No conditions of minimum service has

been preacribedforbeingelgible for alivtment
of Govermnment accommodatonnany category.

Sardar Sarovar Project

6748.  SHRAIYASHWANTRAOPATW.
SHIMAT] PRATIBHA DEVI
SINGHPATIL:

SHRIGOVINDRAONIKAM:

Willthe Mirsster o WATERRESOURCES
bepleasedtostate;

(a) WhethertheGovemmenthave senta
six-member delegation to Europe to discuss
about Sardar Sarovar Project;

(b) i so, the detais thereof?

(c) thedetails of the Morse reporton Sardar
Sarovar Project, and .

(d) theachon Governmentproposetotake
torehabdrtate the evacuees of Sardar Sarovar
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Project?

THE MINISTER OF STATE INTHE MIN-
ISTRY OF URBAN DEVELOPMENT AND
MINISTEROF STATE INTHEMINISTRY OF
WATER RESOURCES 9SHRI P K
THUNGON) (a)and(b) Pursuanttothedeci-
sion taken in & meeting held buy the Prime
Miruster on 27th August, 1992, asixmember
delegationied buy Secretary, Mirustry of Water
Resources was sent to Sweden, Japan and
Austraha form 22nd September, 1992 to this
discusstons withthe officials ofthesecountnes
andto remove the pravatling misgivings and
msunderstandings inthesecountries aboutthe
Sardar Sarovar Projept The othermembers of
theteam were Chief Secretanes ofthe State
Goavernments of Gujarat, Maharashtraandand
Maghya Pradesh, former Secretary Ministry of
Water Resources and Senior Advisor to the
Chairman, Review Commdtee for Narmada
Control Authorty and arepresentatve formbe
department of Economic

{c) Theindependent Review on toreport
{Morse Report) had adversely commented
mainily on the resettiement and rehabitation
policies and their implementation ang inad-
equacies inthe studies associatedwith environ-
mentaligsues Government of India clanfied
these issues in its detaded response to the
World Bank

(d) The State Governments of Gujarat,
Maharashtra, andMadhya Pradeshhavedrawn
upappropriate actionplants forresettiernentand
rehabditation of project affected famiies which
1s iinked with dam construction and submer-
genceschedule TheNarmada Control Author-
ity is closely moniloring and coordinating the
implementation of the resettiement and rehapli-
tahion programmes inthe three States

international Airlines
6749 DR Y S RAJASEKHARREDDY

Will the Minuster of CIViL AVIATION AND
TOURISMbe pleasediostate
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(a) whatheranymtematonal aidines have
decided nottotly into orover Deitu

(b) i s0,the detalsthereot
(c) the reasonstherefor and
(d) the Government reaction thereto?

THE MIONISTER OF CIVit AVIATION
AND TOURISM (SHRIGHULAMNABIAZAD)
{a)to(d) - While JAL (Japan Airlines), LOT
(Polish Airline) and Alitaha (Italtan Airline) dis-
continued their services to/from Delht in the
racentpast atewothers have increasedtherr
scaie of operation inaccordance withthercom-
mercial

[Translation)
RiceMilis in Gujarat

6750 SHRIN J RATHVA Wilithe Minis-
ter of FOOD PROCESSING INDUSTRIESbe
pleasedtostate,

(a) whetherthe Union Government have
receivedany proposal for setting up of rice milis
inGujaratdunng 1992-93 and

(b) of 50, the actiontaken onthese propos-
als andtheiocations thereof?

THEMINISTEROF STATE OF THE MIN-
1ISTRYOFFOOD PROCESSINGINDUSTRIES
{SHRIRTARUN GOGO!) {a) No Sir

(b) Doesnotanse
[Enghsh)
Fhight from Cahicutto Trivandurm

6751 SHRI MULLAPPALLYY
RAMMACHANDRAN WilltheMinsterof CIVIL
AVIATION AND TOURISMbe pleasedtostate
{a) whetherthere s any proposai to start dady
thghts fromCalieutlo Mmvandrumtognablethe





